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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
CENTRAL ZONAL BENCH AT BHOPAL
OA No. 215/2024 (CZ) (NGT PB OA-1092/2024)

IN THE MATTER OF:

INDIFFERENT ATTITUDE OF NGT AND POLLUTION BOARD ILLEGAL
OPERATION OF JAGGERY MAKING UNITS APPEARING IN SWADESH
BHOPAL DATED 27.07.2024

ACTION TAKEN REPORT ON BEHALF OF THE MADHYA PRADESH
POLLUTION CONTROL BOARD

The answering respondent most humbly submits:

1. That the Hon'ble National Green Tribunal (NGT) has taken suo motu
cognizance in the present case which pertains to illegal operation of jaggery
making units across various districts of Madhya Pradesh. The Hon'ble Tribunal
vide order dated had directed the MP PCB to submit a report which duly was
submitted by the Board on 26.09.2024. The same shall be hereinafter referred as
the First Report.

2. That after the perusal of the above report dated 26.09.2024 the Hon’ble
Tribunal while taking note of the fact that since jiggery making units are
generally in operation in the month of November and February, the Hon'ble
Tribunal vide order dated 08.11.2024 had passed directions to the MP PCB to
submit fresh report on the following points:

a. to collect the data from all the district headquarters of Madhya Pradesh with
regard to the jaggery furnaces and its compliance in accordance with the

guidelines issued by the CPCB.



b. In case of violations to take remedial measures, and

c. submit the suggestions.
In compliance of the above order the action taken report is being filed by the
Board.

ACTION TAKEN BY BOARD:

. That presently the environmental norms applicable on jaggery units are the
CPCB had issued "Guidelines for Pollution Control in Kolhus" on
13.08.2019. A Copy of these guidelines is filed herewith as Annexure A-1.

. That the MP PCB had written to the District Collector, Narsighpur regarding
ensuring compliances of the CPCB guidelines by the jiggery units (Annexure
V of the First Report). The Board had also written to the Superintendent
Engineer Madhya Pradesh Viduyat Vitran Company Limited District-
Narsinghpur for not supplying electricity to the jiggery units which were not
complying with the CPCB Guidelines (Annexure IV of the First Report). The
Board has again issued remainder letters to the office of District Collector and
Electricity Department as well. The copy of the latest letters issued in this

regard are filed herewith as Annexure A-2.

. That in compliance of the above order the Board had prepared Ambient Air
Quality Monitoring Report on Gur Kolhu’s (Jaggery Units) which is

enclosed as Annexure-A-3. A brief summary report has also been enclosed.

The air quality report clearly expresses violation of the CPCB Guidelines,
however before taking remedial measures against violation the answering
respondent submits that certain issues/challenges must be considered since the
Hon'ble Tribunal had sought suggestions from the Board. These

issue/challenges are as follows:



JAGGERY UNITS ARE WHITE CATEGORY INDUSTRIES

6.1 That it is necessary to mention that the jiggery units are white category
industries as notified by the MP PCB vide notification dated 20/01/2017 (This
notification is Annexure-III of the first report dated 26.09.2024). Further after
the passing of the previous order dated 08.11.2024 passed by the Hon'ble
Tribunal, the Ministry of Environment, Forest and Climate Change had issued
the notifications under Water (Prevention and Control) Act, 1974 and Air
(Prevention and Control) Act, 1981 exempting white categories industries from
taking CTE and CTO from the State PCB. Copy of these notifications are filed

herewith as Annexure A-4.

6.2 The due to this exemption, it is difficult for the answering respondent to
take action since under these consent conditions the Board can direct the unit
for taking various pollution control measures. The consent granted also allows
the State PCB to take action like closure in case of violation of rules. Such
pollution control measures are included in the CPCB guidelines as well
however in case of non-complaince by the jaggery units it is difficult for Board
to take action against the operators who are farmers without the participation
from District Administration and other concerned departments as it can create

law and order situation.

SOCIO-ECONOMIC ASPECT

6.3 That as per the fact sheet of the Central Pollution Control Board, July 2022
India accounts for 70 percent of the world's jaggery production. Thus the
jiggery units are important stakeholder in the economy and in terms of

employment. However this industry is highly unorganized which poses
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pragmatic challenges in the implementation of the CPCB guidelines.

6.4 That most jaggery units (without boilers) fall under the micro scale category
and are self-registered in the MSME portal, based on their operational
requirements. The main violation by these units as observed is not building a 10

metre chimney.

7. That in the first report dated 26.09.2024 the answering respondent had stated

"The Sector is unorganized sector and a part of agricultural allied activities
hence it would be appropriate that local Administration, food department,
Industry Departments & Agriculture departments shall initiate the action
against the violators units."

The answering respondent again reiterates that it would be in the interest of
justice to direct the concerned departments as mentioned above to take remedial
action against the violators. The Board in this regards submits that the
Enforcing action against Jaggery units might create legal and local issues.
However, the board has issued notices to all units for compliance with CPCB
guidelines. Due to the unorganized nature of the sector and considering the fact
the any legislation related to farmers is sensitive, the Board submits that local
authorities, food departments, industry departments, and agriculture
departments should collaborate and take action at their level to ensure
compliance. Thus it would be in the interest of justice to impleaed competent
representatives from District administration of Betul, Amla, Chhindwara,

Narsingpur & Kareli to ensure compliance at ground level.



8. That the jaggery units which are operating with boilers have taken Consent To
Establish and Consent To Operate from the Board and are operating by
following the condition as well the CPCB guidelines.

9. That it is also necessary to mention that the applicants in the connected OA
228/2024 (M/s Mahakoushal Sugar and Power Industries v State of
Madhya Pradesh & Ors.) are in direct competitors of the farmers operating
the jiggery units. As per the information provided by the Regional Officers of
the Board there is a deliberate competition to get the sugarcanes at lower prices
which is the raw material for both industries jaggery as well as sugar. Thus any
attempt to advance commercial interests by any litigant under the guise of

environment protection must be avoided.

10.That the present action taken report may be taken on record.

FILED BY MP PCB

Through
BHOPAL
PARUL BHADORIA
Advocate for MPPCB
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To

All State Pollution Control Boards/ PCCs
(As Per List)

Sub: Guidelines for Pollution Control in Kolhus-reg.
Sir,

The Honble National Green Tribunal, New Delhi, vide its order dated 22/11/2017,
directed as below:

"...The State Pollution Control Board and Central Pollution Control Board may issue
appropriate order in the interest of environment and ecology in relation to the operation
of Kolhus in the State of Uttar Pradesh..."

Pursuant to the above, CPCB issued “Guidelines for Pollution Control in Kolhus”, on
13/6/2018, for the state of Uttar Pradesh.

A copy of the above guidelines is enclosed for reference and implementation, for
ensuring pollution control in Kolhus.
Yours faithfully

Adpd

(Ajay Aggarwal)
AD & Div. Head, IPC-V
Encl: as above

Copy to:

All Regional Directorates of CPCB
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CENTRAL POLLUTION CONTROL BOARD
(Ministry of Environment, Forest and Climate Change, Govt. of India)
‘Parivesh Bhawan'’, East Arjun Nagar
Shahdara, Delhi-110032

Guidelines for Pollution Control in Kolhus (Jaggery Units)

. The Kolhus shall not be allowed to set up at locations within 0.5 km distance
from approved habitation, schools, hospitals and the sensitive zones.

. Only dried bagasse, wood and the agricultural residues/wastes shall be used
as fuel. In no case rubber, used tyres, plastic etc. shall be fired in furnace.

. Improved/energy efficient furnace shall be used by Kolhus. The furnace shall
be made of masonry bricks or refractory bricks. Use of mud or soil in place of
bricks should be avoided. The furnace shall be constructed in such a way that
it ensures multi-pan (more than one pan in series) heating as shown in
Figure(s) below for utilisation of heat contained by flue gases. The Pan 3 is
used for evaporation of the juice to achieve the desired concentration for
making Jaggery/Gur. The hot flue gases further transfer heat to preheat the
Pan 2 and Pan 1.

Chimney [}

Fresh juice

Pan 1

Concentrate

== Pan 3

Fuel

Fire grate

Flue gas

Ash

The number of Pans may range from 2 to 5 depending upon the design of
furnace. As the flue gas transfer the heat to the Pan, its temperature reduces.
The remaining heat in the flue gas is further utilised to preheat the juice in the
subsequent Pans. The Kolhus with production capacity of < 2 MT/day have a
choice to adopt either single pan or multi-pan arrangement.
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- A flap shall be installed on fuel feed hole of furnace to control excess air.
There shall be provision of fire grate for efficient burning of fuel in the furnace.
The ash generated would be collected from bottom of the furnace. A provision
of baffles in flue gas path leading to stack (chimney) should be made to
contain the particulate matter.

. The height of stack shall be prescribed by the State Pollution Control Board
depending upon the local conditions, but it shall not be less than 10 m. The
Kolhus without stack shall not be permitted.

. The limit of particulate matter (PM) in flue gas shall be prescribed by the State
Pollution Control Board depending upon the local conditions, but it shall not
be more than 500 mg/Nm?.

- The solid wastes generated from the Kolhus shall be reused or properly
disposed. The bagasse shall be used as fuel in the furnace. Scum collected
from pan and ash shall be utilised as soil conditioner in agricultural land.

- The washings of pans shall be disposed through soak pit.

. The Kolhus shall ensure cleanliness and hygienic conditions in the premises.

--------- XXX ==mmmmmm
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ANNEXURE A-3

Ambient Air Quality Monitoring Report on
Gur Kolhu's (Jaggery Units)

“As per Hon.NGT, Bhopal Case No 215/2024(CZ),
1092/2024(PB) Dated 08.11.2024

Submitted By

Central Laboratory, M.P. Pollution Control Board,
Bhopal
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EXECUTIVE SUMMARY

Jaggery is a natural sweetener made from sugarcane juice and is widely used in
households, eateries and industries. Manufacturing is simple, low-cost and has
growing demand. Sugarcane with a minimum 19.0 brix reading is the main raw
material of jaggery. Soda or bhindi juice is used in processing. Manually Sugarcane
juice is extracted, filtered, boiled and stirred while removing foam for a golden-yellow
color. The thickened juice is poured into molds to form blocks (1-12 kg) and packed
In gunny bags. On average, 10 kg of jaggery from 100 kg of sugarcaneis a standard
yield, as jaggery production generally converts about 10-12% of the sugarcane's
weight into jaggery.Automatically Process can be electrically or diesel-powered
extraction with 60—70% efficiency. Juice is filtered, boiled (110-115°C for 2—3 hours)

and formed into the desired product (molded, liquid, or granulated).

As per direction of the Honorable NGT (National Green Tribunal) in OA
number215/2024 (CZ) and 1092/2024 (PB),Central Lab, Bhopal along with regional
lab of Gwaliorconducted air quality monitoring from 27"November t030" November
2024 and from 03" Dec to 08"December 2024 conducted air quality monitoring along
with regional labs Chhindwara & Jabalpur 2024, in Datia, Betul, Amla, Narsinghpur
and Kareli where jaggery units are locatedin Madhya Pradesh.Almost all units
especially in Chhindwara, were non-operational during the monitoring. The air quality
of the area was compared with NAAQS 2009, where it was observed that PM10 &
PM2.5 exceed the prescribed limits for 24 hours monitoring and other gaseous
pollutant were within the prescribed limits of 24 hours monitoring.In all the regions
PM10 observed range between 123.7ug/m*® to 236.92ug/m®, PM2.5 between
41.59pug/m® to 138.56 pg/m°. Whereas various gaseous pollutants i.e. NO,, SO,& CO
ranges between 9.93ug/m® to 46.94 pg/m® concentration of NO,, 2pg/m*to 3.93ug/m®
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concentration of SO, & Concentration of CO ranges between 0.61 mg/m® to 1.09

mg/m°.

The concentrations of PM10andPM2.5exceeding the NAAQS 2009 limits, indicating a
significant air pollution problem in the define regions. This may a potential health risk
to the local population due to the heavy dust and the surrounding environment,
suggesting a need for improved air pollution control measures in the Jaggery units.
The guideline issued by the Central Pollution Control Board (CPCB) in letter No.
2541 dated 13/06/2018 there is a need for better air pollution management practices,
such as increased stack heights, and possibly relocating some units away from

residential areas to mitigate the impact of air pollution.

The guidelines issued by CPCB to control pollution from Kolhus have imposed their
restrictions on proximity to residential areas, schools, and hospitals (min. 0.5 km). The
guideline also prescribed that specific fuels like bagasse and agricultural residues
allowed, Use of energy-efficient masonry furnaces with multi-pan setups, Minimum
stack height shall be of 10 meters and proper re-use of solid waste and its proper
disposal (e.g., bagasse as fuel, ash as soil conditioner).Challenges that are been
observed during the monitoring are:- the jaggery sector is unorganized and temporary
in nature as they keep changing their operator, which make compliance difficult. Most

units are micro-scale and located in agricultural fields.

This report highlights the unregulated nature of the jaggery industry and the associated
environmental concerns, focusing on emissions exceeding air quality standards and

suggesting a collaborative regulatory approach.

16



1.0. Introduction:

Jaggery, a traditional Indian sweetener derived from sugarcane juice, holds a
significant place in daily culinary practices across households, eateries, restaurants,
clubs, hostels, and even certain industrial sectors. It is well-regarded not only for
its natural sweetness but also for its nutritional benefits, as it retains the minerals
and vitamins present in sugarcane juice. The manufacturing process of jaggery is
straightforward, requiring minimal capital investment, and its production continues
to see growing demand due to its widespread applications, particularly in food

preparation and confectionery.

Jaggery is an unrefined, non-centrifugal sugar that is integral to various cultural
and culinary traditions in India. Alongside jaggery, other sugar products like
khandsari (cottage sugar) are produced from sugarcane. The method of extracting
juice typically involves roller mills, which are used in most jaggery-producing

regions.

In addition to the widespread use of jaggery, environmental considerations also
play a role in the production process. In this context, as per the directives of the
HonorableNGT (National Green Tribunal) in Bhopal under case numbers 215/2024
(CZ) and 1092/2024 (PB), investigations were conducted to assess the
environmental impact of jaggery production units in different areas. The findings

from these investigations were compiled into detailed tables and graphs.

In reference of Head office letter No 3780/fafINGT/(CZ)/faar Dated

12/11/2024, Regional offices of the board provided details of jaggery units
establish in their respective areas. Details appended in Annex-1,The inventory

reveals that only three Regional Offices having operational jaggery units via:

1|Page
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1. Regional Office, Gwalior
2. Regional Office, Jabalpur
3. Regional Office, Chhindwara

Central Laboratory in coordination with respective Regional Officesconducted
representative monitoring due to time constraint in the areas i.e. Betul, Amla,
Chhindwara, Narsinghpur, Kareli, and Datia. A joint monitoring team from the
Central Laboratory of MPPCB (Madhya Pradesh Pollution Control Board) and the
regional office’s Jabalpur, Chhindwara, and Gwalior carried out comprehensive air
quality monitoring between November 27th and December 8th, 2024. This
monitoring focused on ambient air quality, ensuring compliance with the National
Ambient Air Quality Standards (NAAQS 2009) and CPCB guidelines. The results
of this investigation provide valuable insights into the environmental effects of
jaggery production, with geotagged photographs and other documentation

(panchnama — Annex:-3) included for further analysis and review.

2.0. Method:

e The jaggery manufacturing process follows two primary methods, viz. 1)
Manual Manufacturing Process 2) Automatic Jaggery Manufacturing
Process, with the small-scale production method being the most common.

Here's a breakdown of the process:
2.1. Manual Manufacturing Process:

« Juice Extraction: Fresh sugarcane is harvested, and the juice is extracted.

The juice is then filtered to remove impurities.

2|Page
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Boiling: The filtered juice is boiled in wide, shallow iron pans. During this
process, continuous stirring is done, and soda or bhindi juice is added in the
required quantity. As the juice boils, brownish foams rise to the top, which
are removed to achieve the desired golden yellow color of the jaggery.
Cooling and Formation: As the consistency of the juice thickens, it is
poured into small to medium-sized iron or aluminum cans, where it cools
and forms blocks. The size of the jaggery blocks can vary, typically ranging
from 1 kg to 12 kg.

Packing: After cooling, the jaggery blocks are packed into gunny bags of

varying capacities for storage and transport.

Key Details:

Raw Material: The primary raw material is sugarcane, which should have a
minimum Brix reading of 19.0. The juice extraction yields about 45% of
juice from the sugarcane.

By-products and Additives: Soda or bhindi juice is used in the boiling
process and is available locally.

Yield: From 100 kg of sugarcane, approximately 10 kg of jaggery is

produced.

3|Page
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Process Flow Chart:

Juice Extraction — 2. Filtration and Boiling — 3. Cooling and Packing.
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Manual Manufacturing Process of Jaggery Production at Betul Region

2.2. Automatic Jaggery Manufacturing Process:

The automatic jaggery manufacturing process is driven by either an electrical

motor or a diesel engine, offering greater efficiency and higher production capacity

compared to the manual process. Here's a detailed breakdown of the steps

involved:

e Juice Extraction:The extraction of juice from sugarcane in the automatic

process ranges between 60% to70percent. This is significantly higher than

the manual process, ensuring more efficient utilization of raw material.The

extracted juice is then filtered to remove suspended impurities, using either

cotton cloth or a fine mesh screen.

4|Page
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o Clarification and Boiling:After the juice is clarified, the temperature of the
boiling mass is increased to around 110-115°C.The boiling process takes
about 2 to 3 hours, during which the juice undergoes evaporation and
thickening.

e Striking Point and Brix Content:Once the desired striking point
temperature and brix content are reached, the slurry, which is a semi-fluid
or pasty concentrate, is formed.The slurry is then tipped off for further
processing.

e Cooling and Processing:The slurry is further cooled and processed to
achieve the desired final form. Depending on the type of jaggery being
produced, this could involve:

= Moulding: Solid jaggery blocks are formed.
= Liquid: The jaggery is kept in liquid form.

= Granulation: The jaggery is processed into small granules.

1 : R Al " ﬂ GPS Map Camera
» = Chhipanya Pipariya, Madhya Pradesh, India
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India
Lat 22.00105° Long 78.297262°
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Automatic Manufacturing Pocs of Jaggery Production at Amla Region
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3.0. Study Area:

3.0.1Betul, Madhya Pradesh: Betul is Municipal Council town in Madhya
Pradesh, India. It is the administrative head-quarter of Betul district and forms the
southernmost part of the Narmadapuram Division.Betul is located at 21.92°N
77.9°E, near the geographical center point of modern India. It has an average
elevation of 658 m (2,159 ft).

3.0.2. Amla, Madhya Pradesh: Amla is a municipality located in Betul district in
the Indian state of Madhya Pradesh. It is the administrative centre and only
municipality of the Amla Subdivision.Amla is located at?21.924335°N
78.127856°E. The city is divided into 18 wards. Amla is the sub-district

headquarters. The district headquarters is Betul.

3.0.3.Chhindwara, Madhya Pradesh: Chhindwara is a major city in India and a
Municipal Corporation in the Chhindwara district in the Indian state of Madhya
Pradesh.Chhindwarais located at 22.07°N78.93°E. Chhindwara is one of the
largest cities in the Satpura range and the largest district in terms of area in
Madhya Pradesh.

3.0.4. Narsinghpur, Madhya Pradesh: Narsinghpur district is situated in the
central part of Madhya Pradesh in central India. It is a district under Jabalpur
division.Narsinghpur islocated at 22.948°N 79.195°E. It has an average elevation
of 347 meters (1,138 ft).

3.0.5. Kareli, Madhya Pradesh: Kareli is a city and a Municipality in the Indian
state of Madhya Pradesh.Kareli is financial capital of the district Narsinghpur.

Kareli is considered as best production town for Jaggery in India. Jaggery
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produced in Kareli is a single kadhaiJaggery which is highly demanded in many
parts of India. Kareli is located at 22.9336171°N 79.0622162°E. It has an average
elevation of 348 meters (1,142 ft).Kareli is a Tehsil Headquarter and a

Development Block in Narsinghpur District.

3.0.6. Datia, Madhya Pradesh:Datia, also known as Daityavakra is the district
headquarter of the Datia District in north central Madhya Pradesh, a state of
Central India.The city is 71 km from Gwalior, 325 km south of New Delhi and 344
km north of Bhopal.Datia is located at 25.67°N 78.47°E.It has an average elevation
of 302 meters (990 feet).

Total 5 Sampling locations each were selected at Betul, Amla, Chhindwara,
Narsingpur& Kareli regions and 9 Sampling locations were selected at Datia

region are monitored during the operational time of the Jaggery unit.

Table No:-1 Ambient Air Monitoring Location Detailsas per NGT OA
Number 215/2024 (CZ), 1092/2024 (PB) Dated 08.11.2024

Betul Region

S.No. | Sampling Location | Locat | Latitude Longitude Unit Contact
ion Representati | Number
Code ve
1. Near NH-47, Kosmi, (B-1) | 21°53'36"N | 77°52'38"E | Shri Bharat | 9752392
Betul (M.P) approx. 20 Yadav 832

meter from highway
2. Near NH-47, Badora, (B-2) | 21°52'51"N | 77°5325"E | Shri Omkar | 8770204

Betul (M.P) approx. Sherle 805
100 meter from
highway

3. Near Four Lane Road, | (B-3) | 21°52'02"N | 77°55'11"E Shri Sunil 8077698
Betul (M.P) approx. 50 Kashyap 077
meter from highway

4. Near village (B-4) | 21°51'57"N | 77°55'20"E | Shri Arjun | 8534049
Arjunwadi, Betul, Verma 466
(M.P)
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Near village Guwadi,
Ranipur road, Betul
(M.P) approx. 50
meter away from main
road

(B-5)

22°02'28"N

78°00'56"E

Shri Anant
Mehto

9425637
880

Amla Region

Near village
Borikhurd, panchayat
borikhurd,Amladistbet
ul (M.P) approx. 50
meter away from main
road

(A-1)

22°00'00"N

78°18'00"E

Shri Ramesh
Yadav

8770895
254

Near village Shivpuri,
borikhurd, Amladistbet
ul (M.P) approx. 50
meter away from main
road

(A-2)

21°57'57"N

78°10'30"E

Shri Kaliram
Dathoriya

8349608
501

Near village Shivpuri,
borikhurd, Amladistbet
ul (M.P) approx. 50
meter away from main
road

(A-3)

21°58'10"N

78°10'40"E

Shri Jagdish
Patwari

9522156
069

Near village Hasalpur,
Amla distbetul (M.P)
approx. 50 meter away
from main road

(A-4)

21°55'21"N

78°05'51"E

Shri Harish
Sahu

9425671
184

Near village
Dehalwada, Bordehi,
Amla dist Betul (M.P)
approx. 50 meter away
from main road

(A-5)

21°59'19"N

78°19'19"E

ShriPittu
Yadav

9131355
808

Narsinghpur Region

Near village
Dokarghat, panchayat
dokarghatdistnarsingh
pur (M.P) approx. 50
meter away from AH
43

(N-1)

22°55'40"N

79°15'30"E

Shri Guddu
Patel

9837381
129

Near village
Dokarghat, panchayat
dokarghatdistnarsingh
pur (M.P) 80 meter
away from AH 43

(N-2)

22°56'10"N

79°14'42"E

Shri Mahesh
Rai

8510881
544

Near village
Dokarghat, panchayat
dokarghatdistnarsingh

(N-3)

22°55'54"N

79°15'21"E

Shri
Ramroop
Patel

9258347
529
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pur (M.P)80 meter
away from AH 43

Near village
Dokarghat, panchayat
dokarghatdistnarsingh
pur (M.P) 50 meter
away from AH 43

(N-2)

22°55'55"N

79°15'10"E

Shri Babulal
Patel

9920548
415

Near village
Dokarghat, panchayat
dokarghatdistnarsingh
pur (M.P) 70 meter
away from AH 43

(N-5)

22°55'59"N

79°15'01"E

Shri
Mohammad
Javed

8171283
631

Kareli Region

Near village Imaliya
Kareli tehsil
distNarsinghpur (M.P)
50 meter away from
NH 44

(K-1)

22°56'40"N

79°03'11"E

Shri Hemant
Rajput

9993222
400

Near village Kodsa
panchayat Kodsa,
Kareli tehsil
distNarsinghpur (M.P)
50 meter away from
NH 44

(K-2)

22°57'32"N

79°01'38"E

Shrilstgaar

6398656
055

Near village Lutwara
panchayat Khairi,
Kareli tehsil
distNarsinghpur (M.P)
50 meter away from
NH 44

(K-3)

22°57'42"N

79°01'28"E

ShriGaalif

9860884
990

Near village Linga
Pipariya, Kareli tehsil
distNarsinghpur (M.P)
50 meter away from
NH 44

(K-4)

22°57'43"N

79°01'31"E

Shri
Mohmmad
Kallu

7869550
713

Near village Kodsa,
Kareli tehsil
distNarsinghpur (M.P)
50 meter away from
NH 44

(K-5)

22°57'03"N

79°01'50"E

Shri
Mohmmad
Mopathali

8989644
978

Datia Region

Mr. Shivhare brick
kiln
BadonkalaTirahavill-
Goraghat, Distt- Datia
(M.P.)

(G-1)

25°48'37"N

78°23'11"E

Shri.
Balkrishan
pachkhara
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Mr. Naresh Shivhare (G-2) | 25°48'13"N | 78°23'00"E | Shri. Banti
(Sarpanch) near Rajan Guraja
Temple Badonkala ,

Distt- Datia (M.P.)

Mr. Vikas Dubey (G-3) | 25°50'16"N | 78°24'21"E | Shri. Vikas
Ciller Unit, Vill- Dubey
Sunari Indergarh

roadDistt- Datia.

M/s. Jayant Jaggery (G-4) | 25°50'47"N | 78°24'55"E | M/s. Jayant
Product.Pvt. Itd. Vill- JaggeryProdu
Bhadona, Sunari Distt- ct.Pvt. Itd..
Datia.

M/s. Jay banshiwale (G-5) | 25°5028"N | 78°24'48"E | Shri. Najim
filling station, vill- Khan
Sunari, Indergarh road

Distt-Datia.

Mr. Dashrath Sahu, (G-6) | 25°49'57"N | 78°24'03"E | Shri. kram
vill- Sunari, Indergarh Khan
road Distt-Datia.

Mr. Hariram, vill- (G-7) | 25°49'50"N | 78°24'09"E | Shri. Galla
Sunari, Indergarh road Patel
Distt-Datia.

Mr. Brij (G-8) | 25°50'00"N | 78°24'08"E | Shri. Deepak
bhushanRawat ,vill- Rawat
Sunari, Indergarh road

Distt-Datia.

Mr. Biren Singh (G-9) | 25°50'14"N | 78°24'22"E | Mr. Shahjad
Rawat , vill- Sunari, Khan

Indergarh road Distt-
Datia
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3.1 Monitoring Area Gio-tagging Photos:
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Monitoring location near village Hasalpur, Amla Dist Betul M.P
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Sampling locationnear village Arjunwadi, Betul, (M.P)
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Monitoring location near village Dokarghat,dist narsinghpur (M.P) 50 meter away from AH 43
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Monitoring location near village Kodsa, Kareli tehsil(M.P) 50 meter away from NH 44
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Saplin_q Ication at M/s. Jayant Jaggery Product.Pvt. Itd. Vill- Bhadona, Sunari Distt-Datia. M.P
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3.2 Monitoring Area Sampling Photographs:

e ﬁ GPS Map Camera
Kosmi, Madhya Pradesh, India
= Vvvg+fx, Kosmi, Madhya Pradesh 460001, India
- Lat 21.893675° Long 77.877393°
03/12/24 02:24 PM GMT +05:30

Installation of PMlO Sampler at the sampll catlon near NH- 4 Kosml tuI (MP)approx 20 meter
from highway

Badora, Madhya Pradesh, India
Mp Sh 26, Badora, Madhya Pradesh 460001, India
Lat 21.88159° Long 77.88967°

% 03/12/24 02:38 PM GMT +05:30

PAS Tk

s ST S i ) A R

Plcture showmg stack emission during production ofJaggefy by manual method

T
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]

Badora, Madhya Pradesh, India
Mp Sh 26, Badora, Madhya Pradesh 460001, India

Lat 21.881371° Long 77.889614°

03/12/24 03:13 PM GMT +05:30
Google

Monitoring ofAmbient ir Quality near NH-47, Badora, Btl (M.P) approx. 100 meter from highwa

Hanotiya, Madhya Pradesh, India
Vw99 +6rx, Hanotiya, Madhya Pradesh 460004, India

v : > N 3 s - ey Ve
z ie Sl - S LR ¥

Joint monitoringv team at sampiing Ibcation near four lane road, Bétul (M.P) approx. 50 meter from
highway
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8 Gheesi, Madhya Pradesh, India
X5fj+fhg, Gheesi, Madhya Pradesh 460551, India :

Lat 21.973324° Long 78.183279°
' 04/12/24 06:29 PM GMT +05:30

Installation of Ambient Air Monitoring Equipment during night time near village Dehalwada, Bordehi, Amla
dist Betul (M.P) approx. 50 meter away from main road

Dehari, Madhya Pradesh, India
Sh 19b, Dehari, Madhya Pradesh 460443, India
Lat 22.041209° Long 78.015492°

;'{, 04/12/24 11:05 AM GMT +05:30

s Y W s SR

oY |

> \

Collection of data from sampling site after monltormg at V|Ilage Guwadi, Rampur road, Betul (M P) approx.
50 meter away from main road
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4.0. Field Observation:

The monitoring team visited the Datia region from November 27th to 30th, 2024,
and the Betul, Amla, Chhindwara, Narsinghpur, and Kareli regions from December
3rd to 8th, 2024, to inspect jaggery (Kolhu) units. The inspections revealed that
these units use baggas as fuel, with stacks made from mud rather than masonry
bricks, and the stack heights range from 3 to 4 meters. All units observed adopt a
multi-pan system, with capacities under 5 tons per day, and most are located along

roadsides.

During the monitoring period, sampling locations were visited in each region: five
in Betul, Amla, Chhindwara, Narsinghpur, and Kareli, and nine in Datia. All units,
except those in Chhindwara, were operational. The Jaggery units in Chhindwara
were all shut down during the monitoring period, with owners indicating they
would restart after at least two weeks. The report includes a joint declaration and
photo evidence documenting of the non-operational unit in Chhindwara(Annex-2).

4.1. Status on Air Pollution Management:

During the inspection of the jaggery units, the following observations were made

regarding air pollution management in all of the sampling locations:

1. Stack Height:The stack height at these units was observed to be between 3 to
5 meters, which is relatively low and does not meet the standards required to
disperse emissions over a larger area, potentially increasing local pollution
levels.

2. Proximity to Residential Areas:Some Jaggery units are located less than 500
meters from residential areas, raising concerns about the impact of air

pollution on local communities.
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3. Location of Units:All the Jaggery units are situated on agricultural land,
which is typically leased for a limited period by the local landowners. This
could lead to variations in the operational setup depending on land
availability.

4. Air Pollution Observations:During the field visit, smoke was observed
emanating from the stacks, particularly when baggas (fuel) were being
charged into the units.The joint team also observed that fugitive emissions
(uncontrolled emissions that escape from the unit without passing through a
stack or chimney) were localized, meaning they were confined to the

immediate vicinity of the units and not dispersed over a wider area.

5.0. Observation Table & Graphs:

Table No :- 2Ambient Air Monitoring as per NGT case no 215/2024 (CZ), 1092/2024 (PB)

dated 08.11.2024
Betul Region
Parameters Unit Sampling Location Limits
(B-1) | (B-2) | (B-3) | (B-4) | (B-5) | NAAQS
2009 (24
Hours)
Respirable Suspended pg/m3 | 203.83 | 150.33 | 201.86 | 224.92 | 170.96 100
Particulate Matter (PM10)
Fine Particulate Matter pg/m3 | 126.37 | 75.81 | 138.56 | 103.22 | 102.28 60

(PM2.5)

Oxides of Nitrogen (as NO2) | pg/m3 | 33.94| 2295| 3492 | 32.74| 20.88 80

Sulphur Dioxide (SO2) pg/m3 2 2.97 2 2 2 80
Carbon Monoxide (CO) mg/m3 0.98 0.69 0.89 1.01 0.64 4
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Table No :- 3 Ambient Air Monitoring as per NGT case no 215/2024 (CZ), 1092/2024 (PB)
dated 08.11.2024

Amla Region
Parameters Unit Sampling Location Limits
(A-1) | (A-2) | (A-3) | (A4 | (A-B) | NAAQS
2009 (24
Hours)
Respirable Suspended pug/m3 | 168.16 | 178.81 | 213.43 | 172.81 | 209.77 100
Particulate Matter (PM10)
Fine Particulate Matter pg/m3 | 100.41 | 97.51 | 107.21 | 98.6 88.3 60
(PM2.5)
Oxides of Nitrogen (as NO2) pg/m3 | 12.76 | 1242 | 44.82 | 21.65 21.1 80
Sulphur Dioxide (SO2) pg/m3 2 2 2 2 2 80
Carbon Monoxide (CO) mg/m3 | 0.67 0.73 1.08 0.92 1.07 4

Table No :- 4 Ambient Air Monitoring as per NGT case no 215/2024 (CZ), 1092/2024 (PB)
dated 08.11.2024

Narsinghpur Region

Parameters Unit Sampling Location Limits
(N-1) | (N-2) | (N-3) | (N-4) | (N-5) | NAAQS
2009 (24
Hours)
Respirable Suspended pg/m3 | 207.5 | 170.51 | 198.33 | 176.69 | 123.7 100
Particulate Matter (PM10)
Fine Particulate Matter pg/m3 | 85.07 | 81.73 | 75.86 | 58.65 | 51.45 60
(PM2.5)
Oxides of Nitrogen (as NO2) pg/m3 | 16.58 | 1856 | 16.75 | 25.09 | 21.48 80
Sulphur Dioxide (SO2) png/m3 2 2 2 2 2.87 80
Carbon Monoxide (CO) mg/m3 | 0.97 0.88 0.9 0.95 1.09 4
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Table No :- 5 Ambient Air Monitoring as per NGT case no 215/2024 (CZ), 1092/2024 (PB)
dated 08.11.2024

Kareli Region

Parameters Unit Sampling Location Limits
(K-1) | (K-2) | (K-3) | (K-4) | (K-5 | NAAQS
2009 (24
Hours)
Respirable Suspended pg/m3 | 154.44 | 136.71 | 185.13 | 189.82 | 171.74 100
Particulate Matter (PM10)
Fine Particulate Matter pg/m3 | 4159 | 4892 | 58.19 | 89.63 | 100.89 60
(PM2.5)
Oxides of Nitrogen (as NO2) pg/m3 1457 | 13.33| 15.87 9.93 | 17.89 80
Sulphur Dioxide (SO2) png/m3 2.96 2.78 2.99 2 2 80
Carbon Monoxide (CO) mg/m3 0.85 0.92 1.03 0.99 0.9 4

Table No :- 6Ambient Air Monitoring as per NGT case no 215/2024 (CZ), 1092/2024 (PB)

dated 08.11.2024
Datia Region
Parameters Unit Sampling Location Limits
(G-1) | (G-2) | (G-3) | (G-4) | (G-5) | NAAQS
2009 (24
Hours)
Respirable Suspended pg/m3 | 236.92 | 191.21 | 178.95 | 226.7 | 186.76 100
Particulate Matter (PM10)
Fine Particulate Matter pg/m3 | 108.89 | 92.19 | 70.43 | 103.61 - 60
(PM2.5)
Oxides of Nitrogen (as NO2) pg/m3 33 4391 | 29.07 | 12.24 | 13.66 80
Sulphur Dioxide (SO2) pg/m3 3.93 2 2 2 3.1 80
Carbon Monoxide (CO) mg/m3 0.88 0.79 0.85 0.97 0.61 4
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Datia Region
Parameters Unit Sampling Location Limits
(G-6) | (G-7) | (G-8) | (G-9) |- | NAAQS
2009
(24
Hours)
Respirable Suspended pg/m3 168.24 | 184.06 | 197.91 | 207.97 100
Particulate Matter (PM10)
Fine Particulate Matter (PM2.5) pg/m3 - - - - 60
Oxides of Nitrogen (as NO2) pg/m3 46.94 | 16.08 | 13.33 | 15.25 80
Sulphur Dioxide (SO2) pg/m3 2 2 2 2 80
Carbon Monoxide (CO) mg/m3 0.68 0.75 0.81 0.93 4

Graph No:- 1 Ambient Air Monitoring as aper NGT case no 215/2024
(CZ), 1092/2024 (PB) dated 08.11.2024
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Graph No:- 2 Ambient Air Monitoring as aper NGT case no 215/2024
(CZ), 1092/2024 (PB) dated 08.11.2024
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Graph No:- 3 Ambient Air Monitoring as aper NGT case no 215/2024
(CZ), 1092/2024 (PB) dated 08.11.2024
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Graph No:- 4 Ambient Air Monitoring as aper NGT case no 215/2024
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(CZ), 1092/2024 (PB) dated 08.11.2024
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Graph No:- 5 Ambient Air Monitoring as aper NGT case no 215/2024

(CZ), 1092/2024 (PB) dated 08.11.2024
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6.0.Results & Discussion:

The air quality monitoring results from the inspections clearly show that the

concentrations of Respirable Suspended Particulate Matter (PM10) and Fine

Particulate Matter (PM2.5) are significantly higher, whereas other gaseous

parameters are under the permissible limits set by the National Ambient Air

Quality Standards (NAAQS) 2009. Below are the concentration ranges for each

region:
S.No Sampling Observed Results
REGIE PM10 | PM25 NO, SO, CO
1. | Betul Region 150.33 75.81to 20.88 to 2 t0 2.97 pg/m?3 0.64 to
to 138.56 34.92 pg/ms 1.01
224.92 Hg/ma mg/m®
Hg/m?
2. | Amla Region 168.16 88.3 to 12.42 to Minimum 0.67 to
to 107.21 44.82 pg/m? | Detection Limit 1.08
213.43 ng/ma (2 pg/m?) mg/m?®
Hg/m3
3. | Narsinghpur 123.7to | 51.45to | 16.5825.09 | 2to 2.87 pg/m?d 0.88 to
Region 207.5 85.07 pug/ms 1.09
pg/m3 pg/m3 mg/m?®
4. | Kareli Region 136.71 41.59 to 9.93to 210 2.99 pg/m? 0.85 to
to 100.89 17.89 pg/m3 1.03
189.82 Hg/ma mg/m®
Hg/m3
5. | Datia Region 168.24 70.43to | 12.24to 2 t0 3.93 pg/ms 0.61 to
to 108.89 | 46.94 pg/m3 0.97
236.92 ug/m3 mg/m®
Hg/m3
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7.0. Conclusion:

During the monitoring, it was observed that jaggery units are operated in
unregulated clusters around the city. Most of these units are unregistered, and their
operational heads frequently changes (often yearly) making it difficult to identify
and hold responsible parties accountable for non-compliance. The concentrations
of PM10 and PM2.5 exceeding the NAAQS 2009 limits, indicating a significant air
pollution problem in the define regions. This may a potential health risk to the
local population due to the heavy dust and the surrounding environment,
suggesting a need for improved air pollution control measures in the Jaggery
units.As per guideline issued by the Central Pollution Control Board (CPCB) in
letter No. 2541 dated 13/06/2018 there is a need for better air pollution
management practices, such as the installation of emission-control equipment,
increased stack heights, and possibly relocating some units away from residential
areas to mitigate the impact of air pollution. The violation of CPCB guidelines is

evident.

8.0. Recommendations for Pollution Control in Kolhus (Jaggery Units)

Based on the guidelines issued by the Central Pollution Control Board (CPCB) in
letter No. 2541 dated 13/06/2018, the following recommendations are provided to
improve air pollution management and overall environmental compliance for the

Jaggery units (Kolhus):

1. Location Restrictions: Kolhus should not be set up within 0.5 km of
residential areas, schools, hospitals, or sensitive zones to minimize the
impact on local communities and sensitive areas.

2. Fuel Usage: Only dried bagasse, wood, and agricultural residues/wastes
should be used as fuel. The use of harmful materials such as rubber, used
tires, or plastic should be strictly avoided in the furnace.
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. Improved Furnace Design: Kolhus should adopt energy-efficient furnaces,
constructed using masonry or refractory bricks instead of mud or soil. This
will ensure better heat retention and efficient energy use.A multi-pan
arrangement should be implemented, allowing the use of heat from flue
gases to preheat the juice in multiple pans, thereby improving efficiency.
The number of pans can range from 2 to 5, depending on the furnace design.
A flap should be installed on the fuel feed hole to control excess air, and a
fire grate should be provided for efficient combustion. Ash generated should
be collected from the furnace bottom. Baffles should be added in the flue gas
path to contain particulate matter before it exits the stack.

. Stack Height and Emission Standards: The height of the stack (chimney)
should be at least 10 meters, as prescribed by the State Pollution Control
Board, based on local conditions. Kolhus without stacks should not be
permitted. The limit for particulate matter (PM) in flue gas should not
exceed 500 mg/Nm3, as determined by the State Pollution Control Board,
based on local conditions.

. Solid Waste Management: Bagasse should be reused as fuel in the furnace.
Other solid wastes, such as scum collected from the pan and ash, should be
utilized as soil conditioners in agriculture. The washings from pans should
be disposed of via a soak pit to prevent contamination.

. Cleanliness and Hygiene: Kolhus should maintain clean and hygienic
conditions within their premises to ensure safe and sanitary production
processes.

. Seasonal Operation and Relocation: Jaggery production typically operates
from mid-November to February, depending on the availability of
sugarcane. Since Jaggery units are often temporarily installed on agricultural

fields, their location may change seasonally according to the farmers’
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suitability. The unorganized nature of this sector makes it challenging to
ensure compliance with CPCB guidelines.

8. Micro-Scale Units: Most jaggery units (without boilers) fall under the micro-
scale category and are self-registered in the MSME portal, based on their
operational requirements.

9. Enforcement and Compliance: Enforcing action against Jaggery units might
create legal and local issues. However, the board has issued notices to all
units for compliance with CPCB guidelines. Due to the unorganized nature
of the sector, local authorities, food departments, industry departments, and
agriculture departments should collaborate and take action at their level to
ensure compliance.

10.Challenges in Compliance: The sector is highly unorganized, and it is
difficult to enforce consistent compliance with the guidelines across all
units. The collaborative efforts of multiple departments are crucial for
improving overall environmental standards in the Jaggery production

process.

By implementing these recommendations, there can be significant
Improvements in air pollution management and environmental sustainability
in the Jaggery production sector. However, challenges such as the
unorganized nature of the industry and seasonal operation need to be

addressed for effective enforcement of these guidelines.

Report Prepared By:

Dr. Sandhya Mokhle
(Scientist)Central Laboratory
MPPCB, Bhopal (M.P)
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By - i W N oM N P oL S TS URD R EEE

LE‘ gl;ﬂg_gerY_F_llrnaccs in Madhya Pradesh (Annex-1)

ﬁ;m{{cgional office | Number of Jagoery | Area
Furnaces
I B I e
E"H‘RO Mandideep T W = -
7 |RO Indore Nil —_—
7 RO Pithampur Nil
5 |RO Ujjain Nil
6 |RO Gwalior Approx.148 Datia Region
7 |RO Guna Nil
8 RO Sagar Nil
9 |RO Sawna Nil
10 [RORewa Nil
11 [RO Singrauli Nil
12 |RO Katni Nil
13 |RO Shahdol Nil
14 |RO Jabalpur Approx. 940 Narsingpur, Kareli, Gadarwara,Seoni,
Mandala Region
15 RO Chhindwara Approx. 207 Betul, Amla, Chhindwara Region
L
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Sonapipri, Madhya Pradesh, India
Chhindwara - Chand Rd, Sonapipri, Madhya Pradesh
480001, India

Lat 21.985309° Long 79.073237°

06/12/24 04:39 PM GMT +05:

et g

iRk @ GPS Map Camera

Salaiya Kalan, Madhya Pradesh, India

Chhindwara - Chand Rd, Salaiya Kalan, Madhya Pradesh
480110, India

Lat 21.976201° Long 79.075825°

06/12/24 04:43 PM GMT +05:30

Atarwada, Madhya Pradesh, India

Chhindwara - Chand Rd, Atarwada, Madhya Pradesh
480001, India

Lat 22.032255° Long 78.983709°

06/12/24 04:19 PM GMT +05:30

% -~ il g A

. ﬁ GPS Map Camera’

Annex-2
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Item No. 03 & 04

N ==
RN\ e -15Z.

BEFORE THE NATIONAL GREEN TRIBUNAL
CENTRAL ZONE BENCH, BHOPAL
(Through Video Conferencing)

Original Application No.215/2024(CZ)
(I.A.No0.105/2024) (I.A.No.108/2024)

(0.A.No.1092/2024 - PB)

News Item titled "T[$ ®leg UGV W 6w 3R yguvy @1 &1 Ieril= dar
appearing in Swadesh Bhopal dated 27.07.2024

Suo moto....
WITH
Original Application No.228/2024(CZ)
M/s Mahakoushal Sugar and Power Industries Applicant (s)
Vs.
State of Madhya Pradesh & Ors. Respondent(s)

Date of Hearing: 08.11.2024

CORAM: HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER
HON'BLE DR. AFROZ AHMAD, EXPERT MEMBER

For Applicant (s):

For Respondent(s):

Mr. Kanishk Devesh Sharma, Adv.

Ms..Parul Bhadoria, Adv.

Ms. Shiksha Singh Chouhan, Adv.
Mr. Mehul Bhardwaj, Adv.

Mr. Dharamvir Sharma,Adv.

ORDER

. Issues raised in both the applications are operation ol jaggery making units

(Kolhu) across various districts of Madhya Pradesh (especially Narsinghpur).

. The matter was taken on the basis of a news article and as per the articles,

these jaggery units cause large scale pollution and hamper the health and

well-being of the residents of the area. The articles highlighted illegally

O A No.215/2024(C7Z)

O A Nu.228/2024(CZ)

1
News Item titled “ijs wleg, g o wass offe weam ard &1 agrdm
W appearing in Swadesh Bhopal dated 27.07.2024
M/s Mahakoushal Sugar and Power Industries VS. State of Madhya Pradesh & Ors.
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operated jaggery making units (kolhus). However, it is alleged that despite
several complaints, the Madhya Pradesh Pollution Control Board has not
taken any action against such illegal units. The news item states that
Narsinghpur district in MP is known for its sugarcane, sugar and jaggery. In
the harvesting season, almost 5000 jaggery making units start operating in
the area, spewing smoke and causing large scale air pollution. Furthermore,
it is stated that sugarcane peels are used as fuel in jaggery furnaces due to
which large amounts of smoke is produced along with other harmful gases
like carbon dioxide, carbon monoxide and solid carbon particles. These
enter the human body while breathing or eating and can cause severe
health and respiratory issues. Moreover, the smoke from these units engulfs
the roads and fields around it, causing visibility issues on highways and
thereby resulting in accidents. The news item further highlight that
according to the pollution control board, several guidelines have been
issued to control the pollution caused by these jaggery units. 'fhese include,
ban on operation of kolhus without a chimney, fixing the height of the
chimneys in proportion to the amount of fuel used in the unit, with
minimum height being 20 feét, so that the smoke doesn’t spread on ground
evel and endanger human life. However it is asserted that, most of the
kolhus function without following any environmental guidelines and rules

causing the smoke to spread on ground level and hamper health and life.

This Tribunal directed the State Pollution Control Board to submit the
factual and action taken report but no concrete action has been taken to
regulate the operation of the units in accordance with the guidelines issued
by the CPCE to control the kolhus and request has been made to direct the

Agriculture Department, Department of Food and Local Administration to

initinte action.

2
O A No.215/2024(CZ) News Item ttled “1s ooy wgim ue vass o ggro a1d @ agnia
W appearing in Swadesh Bhopal dated 27.07.2024
3 A No.228/7024(C7) M/s Mahakoushal Sugar and Power Industries V5. State of Madhya Pradesh & Ors.



. It is further submitted that this is the unorganized nature of operation of
unit and generally it is in operation in the month of November and February
and the visit of the committee was prior to this in the month of September
and during that period the kolhus were not in operation, thus, the report

was not correctly prepared.

. In the meantime, L.A. nos. 105/2024 & 108/2024 have been filed with the
prayer to implead the applicant of I.A. nos. 105/2024 & 108/2024 as a
respondent for correct decision of the case. It is further submitted that
since the operation of the kolhus are prevalent in the State of Madhya
Pradesh, throughout the state, in various part of the state, thus a report is
required to be called from the Member Secretary, State Pollution Control

Board from collecting the report from all the districts.

. It is further submitted that the units generate suspended particulate
material and have furnaces and a small 3-4 meters stack height made from
mud or local brick which causes inefficient burning of fuel and generates
dark cloud of smoke consisting of Carbon Monoxide, Carbon Dioxide and
Fine and Ultrafine Particulate Matter which causes various kinds of
diseases to the nearby residents. Accordingly, the applicant of above I.As.
numbers are impleaded as a respondent and they are directed to submit the

r=ply and clear facts collecting the data of the State of Madhya Pradesh.

. We direet the Member Secretary, State Pollution Control Board Madhya
Pradesh to collect the data from all the district headquarters of Madhya
Pradesh with regard to the jaggery furnaces andb its compliance in
accordance with the guidelines issued by the CPCB and in case of violations
to take remedial measures and submit the suggestions. The Member
Secretary is at liberty to constitule a committee on the regional basis or the

district level basis to submit the suggestions to take remedial measures in

O A No 215/ 2024(C7) News Iem titled g adeag uguvn ue was ot uga v e aaia
. A appearing in Swadesh Bhopal dated 27072024
O A No 20 8[2024(07) M/s Mahakoushal Sugar and Power Industries V4 State of Madhya Pradesh & Ors.
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that particular area and after compilation of the report it may be submitted

to the Tribunal within two months.

. We further direct that the guidelines issued in OA No. 81/2021(CZ) dated
11.01.2022 must be strictly complied with and action taken report in
compliance of the order be also submitted to this Tribunal before next date

of listing.

List it on 23 January, 2025.

Sheo Kumar Singh, JM

Dr. Afroz Ahmad, EM

08th November 2024
0.A. N0.215/2024(CZ) &
0.A. No.228/2024(CZ

PN
4
O A No.215/2024(CZ) News Item titled "7s g wqo W v@w 3R U5 4 & gerim
&4 appearing in Swadesh Bhopal dated 27.07.2024
O A No.228/2024(CZ) M/s Mahakoushal Sugar and Power Industries VS. State of Madhya Pradesh & Ors.
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Item No. 02

BEFORE THE NATIONAL GREEN TRIBUNAL
CENTRAL ZONE BENCH, BHOPAL
(Through Video Conferencing)

Original Application No. 81/2021 (CZ)

Rammanohar Lodhi & Anr, Applicant (s)

Versus

State of M.P. & Ors Respondent(s)

Date of hearing: 11.01.2022

CORAM: HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER
HON’BLE DR. ARUN KUMAR VERMA, EXPERT MEMBER

For Applicant(s) Mr. Dharamvir Sharma, Adv.

For Respondent(s) : Mr. Sachin K. Verma, Adv.
Ms. Parul Bhadoria, Adv.
Ms. Samridhi Sharma, Adv.
Mr. Yadvendra Yadav, Adv.

ORDER

1. The issue raised in this application is illegal operation of Kolhus
(Jaggery Units) and Power Crushers operating in the District
Narsinghpur Madhya Pradesh causing Air Pollutant Emission of
obnoxious gases, Dust and also polluting ground water and operating

in violation of guidelines issued by CPCB and MoEF&CC dtd.

13.06.2018.

5. The matter was taken up on 01.11.2021 and a committee consisting
of Collector Nargisngpur and the representative of the State Pollution
Control Board, was constituted with direction to submit the factual

and action take report.

3. In compliance thereof the Joint Committee submitted the report

which is as follows :



“About Jiggerv Units Located at Narsinehour District:
The Jiggery is a natural, traditional sweetener made by
the concentration of sugarcane juice. It is a traditional
unrefined non-centrifugal sugar consumed, containing
all the minerals and vitamins present in sugarcane juice,
Sugarcane is processed in to sugar, gur (jiggery) and
khandsari (cottage sugar). The methods of converting
sugarcane and manufacturing sugar, gur and khandsari
are different but a great value is added in the

manufacturing of these consumable final products.

Generally roller mills are used for juice extraction. These
are driven by electrical motor or diesel engine. Extraction
of juice is in the range of 60 to 70% After extraction,

suspended matters are removed by cotton cloth or fine

mesh screen. After clarification, temperature of boiling

mass is further increased to around 110-115¢°C. Boiling
take place about 2 to 3 hours. After the striking point
temperature and brix content are reached, the slurry
(semi fluid, pasty concentrate) formed ig tipped off and
further cooled/ processed to reach the desired end form
(moulding/ liquid granulation) The striking point/ brix
content are different for the different forms of jiggery.

The Narsinghpur district s

popular  for Gur

Manufacturing; generally farmers are involved in jiggery

production. At present there are around 2110 Jjiggery
units in the arca as per information received from District
Industries Center Narsinghpur as per Udyog Adhaar

Registration system. The Jiggery production is mainly

operated in mid of November to February month as per




availability of sugar cane. The jiggery units art install and
operational for temporally basis most of the jiggery units
are situated in the agriculture field of the farmers.
Location of jiggery units is also change according to their

own suiabili i i
uiability. This sector is food processing and un-

organized.

As per information received from DIC Narsinghpur. The
cost of the jiggery units is less than 10 lack which is

registered under micro level units.

The CPCB bas issued Guidelines for Pollution Control in
Kolhus vide letter No. 2541 dated 13.06.2018 as follows:-

1- The Kolhus shall not be allowed to set up at locations
within 0.5 km distance from approved habitation
schools, hospitals and the sensitive ZONes

9. Only dried bagasse wood and the agricultural
residues/ wastes shall be used as fuel. In no case rubber,
used tyres, plastic etc. shall be fired in furnace.

3- [mproved/enﬁrg}’ efficient furnace shall be used by
Kolhus. The furnace shall be made of masonry bricks or
refractory bricks. Use of mud or soil in place of brick
should be avoided. The furnace shall be constructed in
such a way that it ensures multi-pan (more than onec pan
in series) heating as shown in Figure(s) below for
atilization of heat contained by flue gases. The Pan 3 is
used for evaporation of the juice to achieve the desired
concentration for making Jaggeri/Gur. The hot flue
gases further transfer heat to Preheat the Pan 2 and Pan
1 The number of Pans may range from 2 to 5 depending
upon the design of furnace. As the flue qas transfer the
heat to the Pan, its Itcmpcrnture reduces. The remaining
heat in the flue gas 1s furth?r utilized to preheat the juice
in thf{ subscq}lcm”l’uns. I'he Kolhus with production
capacily of It 2 M.I}(luy have a choice to adopt either
single pan or multi-pan arrangement.

4- A Nap shall be installed on fuel feed hole of turnace t

control excess air. There shall be provision of fire 'l"kltct f U'
efficient burning of fuel in the farmace, The ash 'f:n‘e" t'"
would be collected from bottom ol the fuln;u‘t; r\ﬁu'm:i‘:-:;:

of baffies in Hlue gas path lea
HEN =ading to stack (chi y) s
be made to contain the particulate matter (DR sl



5- The height of stack shall be prescribed by the State
Pollution Control Board depending upon the local
conditions, but it shall not be less than 10 m. The Kolhus

without stack shall not be permitted.

6- The limit of particulate matter (PM) in flue gas shall
be prescribed by the State Pollution Control Board
depending upon the local conditions' but it shall not be
more than 500 mg/Nm3.

from the Kolhus shall be reused or properly disposed.
The bagasse shall be used as fuel in the furnace. Scum
collected from pan and ash shall be utilized as soil
conditioner in agricultural

7- The solid wastes generated land.

8- The washings of pans shall be disposed through soak
pit.

9- The Kolhus shall ensure cleanliness and hygienic
conditions in the premises.

Filed Observation:-

The committee has visited the some villages like Surwari,
Kathotia Gonglai, Dongidhana, Bahoripar and inspected
the Kolhus (jaggery units) located in the are. During
inspection it is found that the Jiggery unit takes baggas
which is used as a fuel. Stack is made mud of soil in place
of masonry bricks. Height of stack about 03 to 04 meters.
All the jigger: units adopt Multi-pan (more than I pan in
series) arrangements. The Capacity of all jiggery units is
found less than 2 ton per day which is mostly located at
Road Side. Following units is visited during inspection.
Details and pollution control arrangements are as
follows:-

N | Name of | Location No. | Heigh | Distance
owner of of |t offfrom
jaggery PA |stack |residentia
units N 1 area
1 | Shri Govind | Village 03 |03-04 | 100 meter | |
Prasad Slo | Kathotia Meter |
of Shri Ram | Tehsil- |
Charan Kareli Dist
Khemariya | Narsinghpur
(02 Number
of units) {Own
Agriculture
| |land]
2 | Shri Village 03 |03-04 [ more than
Chatarsing | Gogabali Meter | S00 meter
hS/o Tehsil-
Shri Kareli Dist
Narmada Narsinghpur
Prashad
Kaurv - -
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(Own

Agriculture
land

Village Pasi, | 03
) 03-04

I;%OP Sff}of Ghatmanda Mete ?(;)ge on
S Tilak | 1 r meter

Singh Patel | Tehsil-

Narsinghpur
Dist
Narsinghpur
(Own
Agriculture

land)

4 |Shri Ritik | Village 03 | 03-04 | more than
Patel S/o | Dangidana Meter | 500 meter
Balram Tehsil
Patel Narsinghpur

Districtl
Narsinghpur
Own

Agriculture
land

| e
Shri Village 03-04 | more than
Mahendra | Bahoripar Meter | 500 meter
Patel Tehsil
S/o Hakam Narsinghpur
Singh Patel | Dist

Narsinghpur

Own

Agriculture

land
Village
Bahoripar
Tehsil
Narsinghpur
Dist
Narsinghpur
Own

Agriculture
land

03-04 | more than
500 meter

About Air Pollution: - During inspection all these units
are not installed stack height as per the guideline of the
pollution control. Some units are located less than 500
meters *om residential area. All the units are located at
agriculture land which is their own land. During filed
visit smoke was observed from stack during charging of
fuel (Baggas). The committee has observed that the air
pollution (Fugitive emmission) is localized.

About Water Pollution: - The water is use for washing

of pan after some interval and disposed though soak pit

in their own agriculture land. Committee has not found
waterpollution problem in the area,

About Solid Waste: - The solid waste is generated fro

Kolhus (Jaggery unit) are baggas, scum collected l'ror;
pan and ash. Bapgas is used as a fuel in Kolhus and
scum collected from pan and ash is utilized as a src:il



conditional in agric

ulture land hence problem of solid

waste is not observed.

The Ambient Air Monito

ring has been conducted by

MPPCB at village-Bahoripar & village-Dongerghat.

Result was {pbund more than prescribed stan

dards,

Monitoring Report is enclosed. Photographs along with
coordinate recorded during inspection is enclosed.

Earlier Action Taken by authorities:-

The Jiggery units are un-organized sector which is

changing their location to their suitability. The units are

temporally and seasonal. Hence Board has issued letter

to following organization regarding compliance of CPCB

guidelines.

II

III

The Regional office MPPCB has issued the letter to
District Industries Center Food Department, SDM,
and District- Narsinghpur regarding compliance of
guideline issued by CPCB. Vide letter No. 782
dated 31/08/2021. Copy of letter is enclosed.

The Regional office MPPCB has issued the letter to
Superintendent Engineer Madhya Pradesh Viduyat
Vitran Company Limited District-Narsinghpur for not
provide power supply compliance of CPCB guidelines.
Vide letter No. 1288 dated 24/11/2021l. Copy of
letter is enclosed.

The Regional Office MPPCB has issued the letter to
jiggery units as per survey carried out on dated
19/11/2020 to 26/11/2020. It is submitted that item
no. 732 Gur Manufacturing unit (without boiler)
comes under white category as per the Board order
No. 1607 dated 10/12/2021. List is Enclosed.

The list of jiggery units is received from DIC
Narsinghpur which is registered in Udyog Adhaar
System. Regional office MPPCB has issued the letter
to the all jiggery units regarding compliance of CPCB
guidelines. List is enclosed.

Recommendations:-

The Jiggery production is mainly operated in mid
of November to February months per availability of
sugar cane. The jiggery units are install and
opu?rational for temporally basis most of the Jiggery
units are situated in the agriculture field of the
farmers. Location of jiggery units is also change

[
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according tq their own suit

ability, This sector js

tability
3. The Action against the jiggery units may create law
t':lnd order problem in the area however board has
ISsued notice to all units for compliance of CPCB
guidelines.
4. The Sector

is unorganized hence the local

Food Department, & Agriculture

Department shall take action against the units to
their own level.”

authorities,

Learned Counsel for the applicant has raised the issue of

recommendations mentioned at point no.3 with regard to the
compliance of the guidelines issued by the CPCB and the observation
by the Sub Divisional Magistrate Narsinghpur on behalf of the
Collector that any action against the jaggery units may create law and
order problem. The Learned Counsel for the State has argued that
the necessary direction be issued to the Chief Secretary for

compliance of the guidelines issued by the CPCB,

Considering all above facts and recommendations of the committee,

we direct the Chief Secretary, State of Madhya Pradesh to take

necessary steps and develop mechanism that the guidelines issued
by the CPCB in the matter of operation of jaggery units and
recommendation of the Joint Committee must be strictly observed
and complied with. Further, Collector Narsinghpur be directed to
strictly enforce the guidelines issued by the Central Pollution Control
Board. The State Pollution Control Board is directed to periodically

monitor the units and compliance of the guidelines issued by Central
Pollution Control Board and in case of any violation to take necessary

legal action in addition to the assessment and realisation of

environmental compensation.
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The Original Application No. 81/2021 (CZ) is finally disposed of

accordingly.

Sheo Kumar Singh, JM

Arun Kumar Verma, EM

11" January, 2022
OA No. 81/2021 (CZ)
K
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ANNEXURE A-4

TR &, §.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

1.5, -3T.Ue.-31.-13112024-258622
CG-DL-E-13112024-258622

ETITIOT
EXTRAORDINARY
AT | —ave 3—SI-T@7 (i)
PART I1—Section 3—Sub-section (i)

TR & TSI
PUBLISHED BY AUTHORITY

. 644] T Reeht, T, AR 12, 2024/F1F 21, 1946
No. 644] NEW DELHI, TUESDAY, NOVEMBER 12, 2024/KARTIKA 21, 1946

TN, I S TG IREdT Hored
FAferg==T
TE faeedt, 12 Tavae, 2024

1. #1. . 703(s1).— F=irT aawTe, St (5ot ey et ) srfafRem, 1974 (1974 #71 6) #it e
25 T ITETT (1) F TLGH 1T & AHAT AT TART FId g, Tl T TG0 =07 1€ & qeraet 7, et sfomt
& ST FA=AT T I<h ISTLTIT 6 ITAET 6 AN &I & G T& HLAT 8, AATC:-
(F) =T ATTLAAT T ATLAT H TAT TATa5 20 TF & TG SH THIT ATl THT SHATHG T4, TH A & AeALT
Tgd gu o UET F17 157 gu FEE A 1 wguer e afatat w e § giea s,
(@) Tt SR 994, Rregie Us 23 T770q 7 & GgHid &l arad gy (§2eA) Tfafaaw, 1986 (1986
FT 29) o T T AT AL o TehTeld GITa0 T a9 T it ATSFHAT |, F1.37. 1533 (31), arE 14
e, 2006 F ATHATT @ TATALOT ATATT ITH F AT 2
sterfeae oY = Afeg=aT & Tragm™i & A=, THa, a9 67 o4y ahadd #ad =6 JTag=r &
FIATAIT T GAATETT FIA & (o0 ATALAT TS GATAT THAT ST FL THdT g, AT (o6 =T 877 S
[T, /. F -15012/2/2022-HTd1eseg-91T (1)/3-240741]
g waTer T, s af=a

7315 G1/2024 1)
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—_

© ® N o o~ w0 DN

AL
2016 Fit =TT g iy ¥ srgam gug-gug o it g aufiea @ f S Soft & =h

AT FAL/HSIAALN T & aett, 7oA i afafEi

arzfret, agi v AT &Y o7 Fre AT-A1e argal Sf THadr

FITAY FWTSAT T AT (Fregiier I9)

FFTI A TATIAT T STTNT (0 faA7 S 394 i Aq-Fraarers

Treg drEHT ofte & faege T af (Fa=fora S aaT arett 7efi=t 1 STanT F9F)

=T HT 07 S G

ToFT T3S TUTS FT 51T FATHT (AFHST FT AT T FT FIEHT)

TATEET S U & AT T (Fae AT TS 6 647 FHIEET)| (S groawar /= ara)

g T sttt o g stetore ao (Y off foretmares o Soerer & foaT sfie sharer ster f9 ahr sterT
F % oI ga1e % qTIHTH a970 @)

. AT 3T SAT grtra? aamr (AT et [E /s & Fae o Tieam)
11.
12.
13.
14.
15.
16.
17.
18.
19.
20.
21.
22.
23.
24,
25.
26.
27.
28.
29.
30.
31.
32.
33.
34.
35.

SIS 9T FEFAT T i (qF A7 o TioRaT)

FAT AHATCNT G TATHEH AT (U T HUFHT Ao
ToITrgeer S T (o Srged sTefatonT (T a7 & o TihaT)
SSARAT 3T fAmTor sareat (AT et oo0- ST=Te / 91q adg TR §=rad / 91T & o TioaT)
FITET AT ST/ FHAT (T T8 & % AT qa1a)

FATS TS S/aeiah fafawior

FAT AR FTT FT3ed e fafaeior

FE A ST H FHA F TFA S it a=mEn

TATH & ST "icte (Fae wefi & |72 foeror gmm)

IR o Tegereh Sarer
FAHLHAT/ATA gATS (FT T[S ST sefif=nT it )

TAE FT FET A =TS (10 T arferw wofta 3 e 71 STAnr #:39)
arteer £t & FHrAw aeget w1 At

T o TFHA, ALl AT T fAAHTT

S[AT 9T 3T ATA 79T &1 FAAATT

HiSw AT

ST T sTFRTa s Troe qod (Witae [T 3TeT)

FTE S @TE (Aere )

IT3TT g9 AT AT

T o i 7 e

T HIeXl 3T Tl il AT (ITS Hh{Aohel TrHH)

TEHT (TATfRE® AT FATH)

EEURER R B CIRECkEav B EIE IR

T HIErEToash 9o % HIETH F 1T FT ICATEA, T3 SHof1 i A greeer 9ra (25 F9TEre 9 F:7)
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36. TfSTaer 3T AT IcaTal it sTHaT (TIFre/IsT Ieus FeA ATeAT TIHRATAT T oI TGT FTAT)
37. YIH GTHT TR T O §Ug (TEHTeT) Fx*
38. FTATRURA AT T F LT IT T ATIT-STSSTEET /AT (FTS-37) TA| **

39. UH HISTST §F ST TS0 SATEA=AT §&a1 2051 faq7% 14.07.2020 37 dwear 1972 faqi 01.06.2021 Fir
AFLTFATA F ATET ST-IATGT 6 & H FHA: THAUH ¥ TATHFAUH FT TG Fd 8, T T
THATH ¥ TATHATH T (7 9T I9<F AT @IS & & H STTRT Fd g o7 et S THE FT Aq19q8 T
ot T AT

FH TEqT 1 7 36 #1 9131297 1 @it 77 d=ar #1-29012/Zva0a (H1917)/2015-16 =777 07.03.2016 % 16797
& FIFHT 33T T4T 971

* I 77 FEqT #1-29016/5755 1857/ IH1-VI/2020-21, @777 30.04.2020 F7177 & FiiFdl
* i1t T GEgT A A/ A - VI AT 1S eg/6686-6730, faTi# 22.09.2021 % 7677 & 17!

MINISTRY OF ENVIRONMENT, FORESTS AND CLIMATE CHANGE
NOTIFICATION
New Delhi,the 12" November ,2024
G.S.R. 703(E).—In exercise of power conferred by the proviso to sub-section (1) of section 25 of the
Water (Prevention and Control of Pollution) Act, 1974 (6 of 1974), the Central Government, in consultation with the
Central Pollution Control Board, exempts the following categories of industrial plants from the application of the
provisions of the said sub-section, namely:-

(@) all industrial plants having pollution index score upto 20 as listed in the Schedule to this notification,
subject to condition that such plant shall inform in writing to the State Pollution Control Boards or the Pollution
Control Committees;

(b) all industrial plants which have obtained prior environmental clearance as per the notification of the
Government of India in the erstwhile Ministry of Environment and Forests humber S.O. 1533(E), dated the 14th
September, 2006 issued under the Environment (Protection) Act, 1986 (29 of 1986), in respect of previous consent to
establish such plant.

Subject to the provisions of the Act and this notification, MoEFCC may issue necessary standard operating
procedure for streamlining implementation of this notification, as deemed appropriate.

[F.No. Q-15012/2/2022-CPW-Part(1) /e-240741]
VED PRAKASH MISHRA,Jt. Secy.

SCHEDULE

LIST OF WHITE CATEGORY OF SECTORS CLASSIFIED BY CPCB FROM TIME TO TIME, AS PER
THE 2016 CLASSIFICATION METHODOLOGY

Assembly of air coolers /conditioners, repairing and servicing

Assembly of bicycles, baby carriages and other small non motorizing vehicles

Bailing (hydraulic press) of waste papers

Bio fertilizer and bio-pesticides without using inorganic chemicals

Biscuits trays etc from rolled PVC sheet (using automatic vacuum forming machines)

Blending and packing of tea

Block making of printing without foundry (excluding wooden block making)

Chalk making from plaster of Paris (only casting without boilers etc. (sun drying / electrical oven)

O No gk~ wd PR
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10.
11.
12.
13.
14,

15.
16.
17.
18.
19.
20.
21.
22.
23.
24.
25.
26.
217.
28.
29.
30.
31.
32.
33.
34.
35.
36.
37.
38.
39.

Compressed oxygen gas from crude liquid oxygen (without use of any solvents and by maintaining pressure
& temperature only for separation of other gases)

Cotton and woolen hosiers making (Dry process only without any dying / washing operation)

Diesel pump repairing and servicing (complete mechanical dry process)

Electric lamp (bulb) and CFL manufacturing by assembling only

Electrical and electronic item assembling (completely dry process)

Engineering and fabrication units (dry process without any heat treatment / metal surface finishing operations
/ painting)

Flavoured betel nuts production/ grinding (completely dry mechanical operations)

Fly ash bricks/ block manufacturing

Fountain pen manufacturing by assembling only

Glass ampules and vials making from glass tubes

Glass putty and sealant (by mixing with machine only)

Ground nut decorticating

Handloom/ carpet weaving (without dying and bleaching operation)

Leather cutting and stitching (more than 10 machine and using motor)

Manufacturing of coir items from coconut husks

Manufacturing of metal caps containers etc

Manufacturing of shoe brush and wire brush

Medical oxygen

Organic and inorganic nutrients (by physical mixing)

Organic manure (manual mixing)

Packing of powdered milk

Paper pins and u clips

Repairing of electric motors and generators (dry mechanical process)

Rope (plastic and cotton)

Scientific and mathematical instrument manufacturing

Solar module non-conventional energy apparatus manufacturing unit

Solar power generation through solar photovoltaic cell, wind power and mini hydel power (less than 25 MW)
Surgical and medical products assembling only (not involving effluent / emission generating processes)
Used Cooking Oil Collection (UCO) Center*

Household Bio-digesters/gobar-gas (cow-dung) plants based on biodegradable waste etc.**

CBG plants producing FOM & LFOM as by products in conformity with requirements of Gazette
Notification No. 2051 dated 14.07.2020 & No. 1972 dated 01.06.2021, respectively, and utilizing entire FOM
& LFOM as a fertilizer or manure on land and also not discharging any wastewater**

Entries from S. No. 1 to 36 were classified vide CPCB letter no. B-29012/ESS(CPA)/2015-16 dated 07.03.2016.
*Classified vide CPCB letter no. B-29016/ROGW/IPC-V1/2020-21, dated 30.04.2020.
**Classified vide CPCB letter no. CPCB/IPC-VI/ROGW/6686-6730, dated 22.09.2021.

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.

GORAKHA NATH Digitally signed by GORAKHA
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TR &, §.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

1.5 -31.Te1.-31.-13112024-258619
CG-DL-E-13112024-258619

ETITIOT
EXTRAORDINARY
AT | —ave 3—SI-T@7 (i)
PART I1—Section 3—Sub-section (i)

TR & THTIAT
PUBLISHED BY AUTHORITY

q. 643] T Reeht, TTeraTe, TEE 12, 2024/F1F 21, 1946
No. 643] NEW DELHI, TUESDAY, NOVEMBER 12, 2024/KARTIKA 21, 1946

TN, I S TGy IREdT Hared
e
¢ faeeft, 12 Tava, 2024
T, #. . 702(37).— et IR, AT (0T fHEreor g A srfafae, 1981 (1981 1 14) Hir
1T 21 T ITETT (1) F TLqH FIT T&T AHAT T TINT Fd g0, Hai T TgUIT HIA0 A€ % T &, Fotrad
ST o =T ST AT ITh UL & IS & AN 21 & e T Hdl &, FATC:-
(F) TH ATILAAT AT ATGAT | TAT A 195 20 TF 6 TEU ST ThI qTel AT ST G4, TH Oq % Teqed T
TEd g 3% TET g T w5t HEEer v ar ygur e afafat wr e § g o,
(@) Tt SRR G55, Sregiv UF 995 w2710q Fed it 0F GgHTd 6l arad gaiaor (§2er) sferfa=+, 1986 (1986
FT 29) F ANT AT W ALFHIT & qehTeld TATEL 3T a9 HATAT T ATALAAT |, F1.37. 1533 (31), T 14
@, 2006 F AT @ TATALONT FTHTT ITH FT AT 2
srferfeae sfiT =0 Aferg=aT & ITaeTi & oTefie, Tatawor, a9 $fiT Ay aiadd HATad TH ATAGEAT F A TeaqT
T GAARTT FIA 6 (10 ATTITF HIAH HATAT AT ST FE THAT §, ST [0 3= AT AT
[T, . 7 -15012/2/2022-HTf1ese-91T (1)/3-240741]
g waTer T, s af=a

7314 GI/2024 1)
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© © N ahr DD

11

ERER

2016 Fit =TT g it ¥ e gug-gug o it g avfiea @ f S Soft & =h

AT FAT/FHEIAALN T STHEAT, ALFAT S ATATERT

ATEiRet, agt 1 MRt i e Tre FT-HraT argt T et

AT FITSAT T ST (TSI IH)

FFTI A TATIAT T ITTNT (0 faq7 S 394 i Aq-Fiaarers

Treg drEHT ofte & faege T sl (Fa=fora Sam aaT arett 7efi=t 7 STanT F9F)

=7 T Freror s g

ToFT HTSST % TUTS FT 5T FATAT (AFHST FT AT TATH FT BIEHT)

TATEET S U & AT T (Fae ST SATS 6 (&A1 FHIIEET)| (2 greawar /fEr=a )

g L SATFEorT F AR steriio i (BReft oft At o Soet & 99T 3= et o= 4 &y e
T 6 70 FaTd ST qAIIATT a7 7@

. FITH 37T FHAT griera? =T (T foFeft T /4ars & Fa ook afena)
. ST 99 GTEAA ST TR (07 AT [ Tiea)

12.
13.
14.
15.
16.
17.
18.
19.
20.
21.
22.
23.
24.
25.
26.
27.
28.
29.
30.
31.
32.
33.
34.
35.
36.
37.
38.
39.

FAT AR G TATHEH AT (FTIUAST) 3T HTRTA fAT=HT0T

Tefeaahet ¥ ST AT2H AHTNT (T 938 F 9ok THHaT)

SSARAT 3T fAmTor sareat (AT et oo0- ST=Te / 91q adg TR §=rad / 91T & o Tioam)
FITET AT IeaTae /AT (T T8 & 5% AT qaTe)

FATS UL T/ Tt

FA AHFTNT GIXT FTSed U Ao

T N S[F H FHA o TFIA e o tort sm=m

T el 37 Hide (Fae qefid & arer feror gm)

HITRAT % fegeteh SaTeAT

EAFLAT/HTAT TS (FT T[S 37 seftf=nT whhaT F)

FHE HY FET A FaATE (10 & arferw woftT 3w e F7 START :99)

AT T ET & FHIAL gl w1 fAqar

ST % TFA, DALl TS 1 TATAATT

STAT 9T 3T ATA 79T &1 FAAATT

HfeHe sfiato

ST T sTTa e Troe qod (Witae [T 3TeT)

FTATH @I (Aerer 7o)

TTIST g T TFT

o7 O+ & 7 e

T HIedl 3T STl &l ALFd (ITS Hhfahe TH)

TEHT (TATTReh 31T F9TH)

AFTF S Tfvre T Iy fafamir

T BIErEToash 9o % HIETH F 1T FT IATEA, T3 Hofl i A greeer 9ra (25 FTEre 9 F:7)
TSt Y HFHer ATl T AHTAT (TTTAL/SHSTT ITH FIA ATAT TORATSAT FT ATHHA Al FHEAT)
S GTAT T T d S0 (THTA) F*

FIATRIZTS ATTAY AT F SALTT T T ATAT-STSSACE /AT (FT3-39T) HIA| **

U HISTSIT §F ST TS0 A=t §ea1 2051 {24 14.07.2020 37 g@wear 1972 faqi® 01.06.2021 #ir
AFLTFATA F ATET SU-IATGT % & H FHA: THAUH ¥ TAUHAUH FT I¢ITEAT Fd 8, T T
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THATH T TATHATH &l §[(H 9T I9<F T GIE & & H STTRT Fd g A7 [0t S TR FT Aq0AT T
ot T 77T

FH TEqT 1 7 36 #1 9131297 1 @i iet 77 d=ar #1-29012/Zva0a (H1917)/2015-16 =777 07.03.2016 % 1797
& ez 33T T3 971
* A1 T TEAT 71-29016/3A75 18507/ 1e1-VI/2020-21, [777% 30.04.2020 AT7H7 & 15

** Hidrefiedt T GEgT A/ A - VI AT 1S eg/6686-6730, faTi# 22.09.2021 % FTe7H & 17!

MINISTRY OF ENVIRONMENT, FORESTS AND CLIMATE CHANGE
NOTIFICATION

New Delhi,the 12t November, 2024

G.S.R. 702(E).—In exercise of power conferred by the proviso to sub-section (1) of section 21 of the Air
(Prevention and Control of Pollution) Act, 1981 (14 of 1981), the Central Government, in consultation with the
Central Pollution Control Board, exempts the following categories of industrial plants from the application of the
provisions of the said sub-section, namely:-

(@) all industrial plants having pollution index score upto 20 as listed in the Schedule to this notification,
subject to condition that such plant shall inform in writing to the State Pollution Control Boards or the Pollution
Control Committees;

(b) all industrial plants which have obtained prior environmental clearance as per the notification of the
Government of India in the erstwhile Ministry of Environment and Forests number S.O. 1533(E), dated the 14th
September, 2006 issued under the Environment (Protection) Act, 1986 (29 of 1986), in respect of previous consent to
establish such plant.

Subject to the provisions of the Act and this notification, MOEFCC may issue necessary standard operating
procedure for streamlining implementation of this notification, as deemed appropriate.

(No. Q-15012/2/2022-CPW-Part(1) /e-240741)

VED PRAKASH MISHRA, Jt.Secy.

SCHEDULE

LIST OF WHITE CATEGORY OF SECTORS CLASSIFIED BY CPCB FROM TIME TO TIME, AS PER
THE 2016 CLASSIFICATION METHODOLOGY

Assembly of air coolers /conditioners, repairing and servicing

Assembly of bicycles, baby carriages and other small non motorizing vehicles

Bailing (hydraulic press) of waste papers

Bio fertilizer and bio-pesticides without using inorganic chemicals

Biscuits trays etc from rolled PVC sheet (using automatic vacuum forming machines)

Blending and packing of tea

Block making of printing without foundry (excluding wooden block making)

Chalk making from plaster of Paris (only casting without boilers etc. (sun drying / electrical oven)
Compressed oxygen gas from crude liquid oxygen (without use of any solvents and by maintaining pressure
& temperature only for separation of other gases)

10. Cotton and woolen hosiers making (Dry process only without any dying / washing operation)

11. Diesel pump repairing and servicing (complete mechanical dry process)

12. Electric lamp (bulb) and CFL manufacturing by assembling only

13. Electrical and electronic item assembling (completely dry process)

14. Engineering and fabrication units (dry process without any heat treatment / metal surface finishing operations
/ painting)

©CoOoNoG~WDNE
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15.
16.
17.
18.
19.
20.
21.
22.
23.
24,
25.
26.
217.
28.
29.
30.
31.
32.
33.
34.
35.
36.
37.
38.
39.

Flavoured betel nuts production/ grinding (completely dry mechanical operations)

Fly ash bricks/ block manufacturing

Fountain pen manufacturing by assembling only

Glass ampules and vials making from glass tubes

Glass putty and sealant (by mixing with machine only)

Ground nut decorticating

Handloom/ carpet weaving (without dying and bleaching operation)

Leather cutting and stitching (more than 10 machine and using motor)

Manufacturing of coir items from coconut husks

Manufacturing of metal caps containers etc

Manufacturing of shoe brush and wire brush

Medical oxygen

Organic and inorganic nutrients (by physical mixing)

Organic manure (manual mixing)

Packing of powdered milk

Paper pins and u clips

Repairing of electric motors and generators (dry mechanical process)

Rope (plastic and cotton)

Scientific and mathematical instrument manufacturing

Solar module non-conventional energy apparatus manufacturing unit

Solar power generation through solar photovoltaic cell, wind power and mini hydel power (less than 25 MW)
Surgical and medical products assembling only (not involving effluent / emission generating processes)
Used Cooking Oil Collection (UCO) Center*

Household Bio-digesters/gobar-gas (cow-dung) plants based on biodegradable waste etc.**

CBG plants producing FOM & LFOM as by products in conformity with requirements of Gazette
Notification No. 2051 dated 14.07.2020 & No. 1972 dated 01.06.2021, respectively, and utilizing entire FOM
& LFOM as a fertilizer or manure on land and also not discharging any wastewater**

Entries from S. No. 1 to 36 were classified vide CPCB letter no. B-29012/ESS(CPA)/2015-16 dated 07.03.2016.
*Classified vide CPCB letter no. B-29016/ROGW/IPC-V1/2020-21, dated 30.04.2020.
**Classified vide CPCB letter no. CPCB/IPC-VI/ROGW/6686-6730, dated 22.09.2021.

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.

Digitally signed by GORAKHA NATH
GORAKHA NATH YADAVA = YADAVA
Date: 2024.1.13 16:52:34 40530
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VAKALATNAMA
[Rule 4(1) of the Rules framed under Advocates Act, 1961 |
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL CENTRAL
ZONAL BENCH AT BHOPAL

OA No. 215/2024 (CZ) (NGT PB OA- 1092/2024)

IN THE MATTER OF:
INDIFFERENT ATTITUDE OF NGT AND POLLUTION BOARD

ILLEGAL OPERATION OF JAGGERY MAKING UNITS APPEARING IN

SWADESH BHOPAL DATED 27.07.2024

I Alok Jain named below do hereby appoint, engage, and authorize advocate(s) named below to appear, act and plead as
aforesaid case proceedings which shall include application for restoration, setting aside of ex- party orders, corrections,
modifications, review and recall of orders passed in these proceedings, in this court or any other court in which the same
may be tried/ heard/proceeded and also in appellate. Revisional and executing court in respect of proceedings arising
from this case/ proceedings as per agreed terms and conditions and authorize him/them to sign and file pleadings,
appeals, cross objections, applications, affidavit or other documents as may be deemed necessary for the proper
prosecution/defence of the case in all its stages and also agree to ratify and confirm act done by him/them as if done by

me.

In witness whereof i/we do hereunto sect my/our hand to the presents, the contents of which have been duly
understood by me /us this 16.01.2025 at Jabalpur.

PARTICULARS OF EACH PARTY EXECUTING VAKALATNAMA

Name & Registered E-Mail Add & Status in
Fathers Name Address Telephone (If any) case
Alok Jain, Vijay Nagar, Jabalpur, | 9425134338 Officer- e
Regional Officer, MPPCB MP, 482002 Ropcb- in-Charge (7 © ;tgar 4
Regional Office jabalpur@mp.gov.in i C “.U:
JABALPUR .Y #17)
Accepted
Name & Enroliment. No. Address (If any) Telephone (If any) Full Signature
E-Mail Add.
parul.bhadoria04@gmail.com 8085977111
PARUL BHADORIA
1587-2012
PRANJAL PANDEY 9340657120
MP 2881-2021 advocatepranjalpandey@gmail.com
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